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 NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
         6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 13.03.2025 (THURSDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  Comp App (AT) (CH) 

(Ins) No. 109/2025 

For Condone Delay 

IA No. 309/2025 

 

Pathukasahasram 

Raghunathan Raman, 

Liquidator  

Vs 

Khushboo Sharma 

 

Mr. Shreyas Jayasimha  

2.  Comp App (AT) (CH) 

(Ins) No. 150/2025  

 

 

Indian Bank  

SAMB, Chennai 

Vs  

KR Tirumuruhan 

 

Mr. Pranava Charan  

 

Defective Case 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
3.  Comp App (AT) (CH) 

(Ins) No. 151/2025  

 

 

(With defects) 

 

State of Tamil Nadu 

Commercial Taxes and 

Registration Dept. 

Rep by Jurisdictional 

Assistant 

Commissioner (ST) 

(FAC) M. Chithradevi  

Vs 

S.Muthuraju Liquidator 

of Nagananthana Mills 

Ltd. 

 

Mr. B Vijay  

 

For Orders/Clarification 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
4.  IA No. 48/2025  

(For Clarification)  

in  

Comp App (AT) (CH) 

(Ins) No. 103/2022  

For Stay  

IA No.238/2022  

For Exemption  

IA No. 239/2022 

 

Bandla Ganesh Babu 

Vs  

Raghu Babu Gunturu 

& 2 Ors 

Mr. Nithin Chowdary 

Pavuluri 

Mr. VVSN Raju-R1  

Mr. Varun Srinivasan 

R2  

Ms. Mummaneni Vazra 

Laxmi- R3 

5.  Comp App (AT) (CH) 

(Ins) No. 418/2023  

For Stay  

IA No. 1272/2023 

Prudent ARC Ltd.  

Vs  

Regen Powertech Pvt 

Ltd & 4 Ors.  

WITH 

Mr. VV Sivakumar Mr. TK Bhaskar-R1, R2  

Mr. Pranava Charan R3  

Mr. ML Ganesh-R4 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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6.  Comp App (AT) (CH) 

(Ins) No. 442/2023  

For Stay  

IA No. 1365/2023 

Prudent ARC Ltd.  

Vs  

Regen Powertech Pvt 

Ltd & 3 Ors.  

 

WITH 

Mr. VV Sivakumar Mr. TK Bhaskar-R1, R2  

Mr. ML Ganesh- R4 

7.  IA No. 130, 131 & 

132/2025  

(To implead)  

in  

Comp App (AT) (CH) 

(Ins) No. 448/2024  

For Stay  

IA No. 1228/2024 

 

Prudent ARC Ltd.  

Vs 

State Bank of India, 

SAMB & 2 Ors. 

Mr. VV Sivakumar Mr. ML Ganesh- R1  

Mr. TK Bhaskar- R2 

Mr. Mayank Mishra R3 

8.  IA No. 1155/2024  

(For Condone Delay) & 
IA No. 1156/2024  

(Delay in refiling)  

in  

Comp App (AT) (CH) 

(Ins) No.425/2024  

For Stay  

IA No. 1154/2024 

 

Paradip Port Authority  

Vs  
Dharti Dredging & 

Infrastructure Ltd. 

Mr. GS Prasen Mr. Pranava Charan 

9.  IA No. 1262/2024  

(For Condone Delay)  

in  

Comp App (AT) (CH) No. 

83/2024  

For Exemption  

IA No. 1263/2024  

For Stay  
IA No. 1264/2024 

 

Venkata Shiva Prasad 

Devulapalli & Anr.  

Vs  

M Chandra Sekhar Rao 

& 14 Ors. 

Mr. Anshuman Sharma Mr. Asad Hussain R1- 

R11 

10.  IA No. 247/2025 

(For Condone Delay) 

In 

Comp App (AT) (CH) 

(Ins) No. 86/2025  

For Direction  

IA No. 246/2025 

For Exemption  

IA No. 282/2025 

 

GK Ispat Pvt. Ltd.  

Vs  

Pankaj Srivastava, RP 

of Katerra India Pvt. 

Ltd. 

Mr. Pranav 

Gopalakrishnan 

 

11.  IA No. 134/2025  

(For Condone Delay) 

in 

Comp App (AT) (CH) 

(Ins) No. 37/2025  

To dispense with  

IA No. 133/2025  
For Stay  

IA No. 135/2025 

 

Matrix Partners India 

Investment Holdings 

LLC & Anr.  

Vs  

Vistra ITCL (India) Ltd. 

& 3 Ors. 

Mr. P Giridharan Mr. Abhijit Atur- R1 

 

For Hearing (Part Heard) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
12.  Comp App (AT) (CH) 

(Ins) No. 459/2024  

For Stay  

IA No. 1257/2024 

V. Jaisankar  

Vs  

Mahalingam Suresh 

Kumar,  

Liquidator of Ganga 

Foundations Pvt. Ltd. & 

2 Ors. 

Mr. Aditya 

Sarangarajan 

 

Mr.AG Sathyanarayana 

-R1 
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For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
13.  Comp App (AT) (CH) 

(Ins) No. 332/2024 

Anil Kumar Ojha, 

Promoter and 

Managing Director 

(Suspended), SLO 

Industries Ltd.  

Vs  

Revathi S 

Raghunathan, 

Liquidator of SLO 
Industries Ltd. 

Mr. Anil Kumar Ojha 

Party-in-person 

Mr. V Manivannan 

14.  Comp App (AT) (CH) No. 
112/2023  

For Interim Relief  

IA No. 1387/2023 

Gireesh Kumar Sanghi  
Vs  

SKK Zippers &10 Ors  

 

 

 

WITH 

Mr. Yogesh Jagia Mr. Sriram 
Venkatavaradan R2  

Mr. Sharad Sanghi R3- 

R5  

Ms. Kopal Sharraf R6- 

R8  

Ms. Lakshana Viravalli 

- R9 

15.  Comp App (AT) (CH) No. 

118/2023  

For Interim Relief  

IA No.1453/202 

Gireesh Sanghi  

Vs  

Sanghi Poly Zips Pvt. 

Ltd. & 10 Ors  

 

WITH 

Mr. Yogesh Jagia Mr. Sriram 

Venkatavaradan R2  

Mr. Sharad Sanghi R3- 

R5  

Ms. Kopal Sharraf R6- 

R8  

Ms. Lakshana Viravalli 

- R9 

16.  Comp App (AT) (CH) No. 

119/2023  

For Interim relief  

IA No. 1454/2023 

Gireesh Sanghi  

Vs  

Sanghi Filaments Pvt. 

Ltd & 10 Ors.  
 

WITH 

Mr. Yogesh Jagia Mr. Sriram 

Venkatavaradan R2  

Mr. Sharad Sanghi R3- 

R5  
Ms. Kopal Sharraf R6- 

R8  

Ms. Lakshana Viravalli 

- R9 

17.  Comp App (AT) (CH) No. 

02/2024  

For Interim Relief  

IA No. 50/2024 

Gireesh Sanghi  

Vs 

Fancy Zippers Pvt. Ltd. 

& 10 Ors.  

 

WITH 

Mr. Yogesh Jagia Mr. Sriram 

Venkatavaradan R2  

Mr. Sharad Sanghi R3- 

R5  

Ms. Kopal Sharraf R6- 

R8  

Ms. Lakshana Viravalli 

- R9 

 

18.  Comp App (AT) (CH) No. 

58/2024  

For Direction  

IA No. 865/2024 

Gireesh Sanghi  

Vs 

Balaji Zippers Pvt Ltd & 

10 Ors.  

 
WITH 

Mr. Yogesh Jagia Mr. Sriram 

Venkatavaradan R2  

Mr. Sharad Sanghi R3- 

R5  

Ms. Kopal Sharraf R6- 
R8  

Ms. Lakshana Viravalli 

- R9 

19.  Comp App (AT) (CH) No. 

59/2024 

For Direction  

IA No. 868/2024 

Gireesh Sanghi 

Vs  

Maruthi Fasteners Pvt. 

Ltd. & 10 Ors 

 

 

WITH 

Mr. Yogesh Jagia Mr. Sriram 

Venkatavaradan R2  

Mr. Sharad Sanghi R3- 

R5  

Ms. Kopal Sharraf R6- 

R8  

Ms. Lakshana Viravalli 

- R9 

20.  Comp App (AT) (CH) No. 

02/2025  

For Direction  

IA No. 25/2025 

Gireesh Sanghi  

Vs  

Alpha Zippers Pvt. Ltd. 

& 10 Ors.  

WITH 

Mr. Yogesh Jagia Mr. Sriram 

Venkatavaradan R2  

Mr. Sharad Sanghi- R3 

R4 R5  

Ms. Kopal Sharraf- R6- 

R8 
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21.  Comp App (AT) (CH) No. 

03/2025  

For Direction  

IA No. 30/2025 

Gireesh Sanghi  

Vs  

Sanghi Threads Pvt. 

Ltd. & 10 Ors.  

WITH 

Mr. Yogesh Jagia Mr. Sriram 

Venkatavaradan R2  

Mr. Sharad Sanghi- R3 

R4 R5  

Ms. Kopal Sharraf- R6- 

R8 

22.  Comp App (AT) (CH) No. 

04/2025  

Interim Relief  

IA No. 34/2025  

For Exemption  

IA No. 37/2025 

 

Gireesh Sanghi  

Vs  

Sanghi Synthetics Pvt. 

Ltd & 10 Ors.  

 

WITH 

Mr. Yogesh Jagia Mr. Sriram 

Venkatavaradan R2  

Mr. Sharad Sanghi- R3 

R4 R5  

Ms. Kopal Sharraf- R6- 

R8 

23.  Comp App (AT) (CH) No. 

05/2025  

For Interim Relief  

IA No. 39/2025  
For Exemption  

IA No. 42/2025 

 

Gireesh Sanghi  

Vs  

SZF Pvt. Ltd. & 10 Ors. 

Mr. Yogesh Jagia Mr. Sriram 

Venkatavaradan R2  

Mr. Sharad Sanghi- R3 

R4 R5  
Ms. Kopal Sharraf- R6- 

R8 

24.  Comp App (AT) (CH) No. 

64/2024  

For Stay  

IA No. 905/2024  

For Direction  

IA No. 904/2024 

 

Gireesh Kumar Sanghi  

Vs  

Sanghi Cements Ltd & 

Anr. 

Mr. Yogesh Jagia Ms. Kopal Sharraf- R2 

25.  Comp App (AT) (CH) No. 

78/2024  

For Stay  

IA No. 1159 & 

1161/2024  

For Direction  

IA No. 1162/2024 

For Exemption  
IA No. 1163/2024 

Gireesh Sanghi  

Vs  

Sanghi Industries Ltd. 

& 19 Ors  

 

WITH 

Mr. Yogesh Jagia Mr.Sriram 

Venkatavaradan R2  

Mr. Sharad Sanghi R3 

R4  

Mr. K Gowtham Kumar 

R7-R16 

26.  Comp App (AT) (CH) No. 

86/2024  
For Directions  

IA No. 1285/2024  

For Exemption  

IA No. 1286/2024 

 

Gireesh Kumar Sanghi 

(HUF)  
Vs  

Sanghi Industries Ltd. 

& 19 Ors 

Mr. Yogesh Jagia Mr.Sriram 

Venkatavaradan R2  
Mr. Sharad Sanghi R3 

R4  

Mr. K Gowtham Kumar 

R7-R16 

27.  Comp App (AT) (CH) 

(Ins) No. 384/2023  

For Stay  

IA No. 1162/2023 

Leave to file  

IA No. 1163 & 

1164/2023  

For Additional docs. 

IA No. 1015/2024 

 

Paradeep Port Trust  

Vs  

Vedanta Limited & Anr. 

Ms. K Jayasudha Ms. Deepika Thakur R1  

Mr. Pranava Charan R2 

28.  Comp App (AT) (CH) No. 

17/2024  

For Stay  
IA No. 293/2024 

 

Madras Race Club Rep 

by its Secretary  

Vs  
R.D. Ramasamy & Anr 

Ms. Preeti Mohan Mr. D Sreenivasan R1 

Mr. NR Rajagopalan R2 

29.  Comp App (AT) (CH) No. 
56/2024  

For Stay  

IA No. 825/2024 

 

Mekalai Rajkumar  
Vs  

Chain-Sys (India) Pvt. 

Ltd. & 8 Ors. 

Mr. AK Mylsamy Mr. EK Kumaresan R2 

30.  Comp App (AT) (CH) 

(Ins) No. 103/2024 

Asmitha Microfin Ltd. 

Vs  

Reserve Bank of India 

& 5 Ors. 

Mr. CV Shailandhran Mr. M Kumaresan- R1 

Mr. Anand- R2  

Mr. Pranava Charan R3  

Mr. Menon-R4  

Mr. Varun Srinivasan 

R5 
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31.  Comp App (AT) (CH) 

(Ins) No. 269/2024 

Sivarama Prasad 

Bhamidi, Liquidator of 

Parikh Fabrics Pvt. Ltd.  

Vs  

B. Nikhil Parikh, 

Suspended Director of 

Parikh Fabics Pvt. Ltd. 

& Anr. 

WITH 

Mr. P Elayaraj Kumar Mr. Sathish Kumar 

32.  Comp App (AT) (CH) 

(Ins) No. 302/2024 

Sivarama Prasad 

Bhamidi, Liquidator of 

Parikh Fabrics Pvt. Ltd. 

Vs  

B Nikhil Parikh, 

Suspended Director of 
Parikh Fabrics Pvt. Ltd. 

& Anr 

 

Mr. P Elayaraj Kumar Mr. Sathish Kumar 

33.  Comp App (AT) (CH) 

(Ins) No. 424/2024  

For Stay  

IA No.1152/2024 

The Executive Engineer 

Electricity Department 

Karaikal & Anr.  

Vs  

A. Subathira & 2 Ors. 

 

Mr. Ramasamy 

Meyyappan 

Mr. MS Viswanathan 

R1 R2 

Mr. V Manivannan- R3 

34.  Comp App (AT) (CH) 

(Ins) No. 435/2024 

Trammo DMCC  

Vs  

Nagarjuna Fertilizers 

and Chemicals Ltd. 

 

Mr. R Bharadwaja 

Ramasubramaniam 

 

35.  Comp App (AT) (CH) 

(Ins) No. 469/2024  

For Stay  

IA No. 1282/2024  

For Additional docs 

IA No. 1283/2024 
 

Ashok Chattaraj 

Director of Siesta 

Hospitality Services 

Ltd.  

Vs  

Vistra ITCL (India) Ltd. 
& Anr 

 

Ms. Priyadarshini 

Natarajan 

Mr. Abhijit Atur- R1 

36.  Comp App (AT) (CH) No. 
09/2025 

Sridhar Somashekar 
Director & Shareholder 

of Vinyas 

Constructions Pvt. Ltd. 

& Anr.  

Vs  

Vinyas Construction 

Pvt Ltd & 3 Ors. 

 

Ms. Alpa Jain, PCS  

37.  Comp App (AT) (CH) 

(Ins) No. 26/2025  

For Stay  

IA No. 112/2025  

For Direction  

IA No. 113/2025 

A Tenzing & Anr.  

Vs  

Rajalakshmi 

Vardarajan, RP of 

Supreme Coated Board 

Mills Pvt. Ltd. & 2 Ors. 

 

Mr. AK Mylsamy Ms. Shubharanjani 

Ananth- R3 

38.  Comp App (AT) (CH) 

(Ins) No. 53/2025  

For Stay  
IA No. 194/2025 

Anand Jain  

Suspended Director of 

Hallmark 
Infrastructure Pvt. Ltd.  

Vs  

Pathukasahasram 

Ragunathan Raman, 

IRP of Hallmark 

Infrastructure Pvt. Ltd.  

& Anr. 

 

Mr. Rahul Balaji  
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For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
39.  TA (AT) No. 257/2021 

(Comp App (AT) (Ins) 

30/2021  

For Exemption  

IA No. 71/2021  

For Stay  

IA No. 72/2021) 

 

Acme Chem Ltd & Anr.  

Vs  

Grove Ltd. & 3 Ors. 

Mr. Ravi Rajagopalan Ms. Abilasha Sharavath 

R1 R4  

Mr. T Ravichandran R2  

Mr. PV Dinesh-R3 

40.  Comp App (AT) (CH) No. 

08/2022 

Servocraft HR Solution 

Pvt Ltd & 3 Ors  

Vs  
M G Helen & 3 Ors. 

 

Mr. Manuel Anand Gupta & Ravi – R1- R3 

41.  Comp App (AT) (CH) No. 
36/2022 

PA Hamza  
Vs  

TP Anil kumar & 11 

Ors 

 

Ms. Harshini 
Jhothiraman 

Mr. Allwin Godwin R1- 
R4  

Mr. Alishan Naqvee R5- 

R12 

42.  Comp App (AT) (CH) No. 

60/2022  

For Stay  

IA No. 683/2022 

Able Automobiles Pvt. 

Ltd. & 4 Ors  

Vs  

Rekha Singhal & 2 Ors. 

 

Mr. Judy James Dr. KS Ravichandran 

R1 

43.  Comp App (AT) (CH) 

(Ins) No. 171/2022 

Employees’ Provident 

Fund Organization  

Vs  

G Madhusudanan Rao, 

Liquidator of Servomax 

India Pvt. Ltd.  

WITH 

 

Mr. MS Viswanathan Ms. Mumaneni Vazra 

Laxmi 

44.  Comp App (AT) (CH) 

(Ins) No. 172/2022 

Employees’ Provident 

Fund Organization  

Vs  

G Madhusudanan Rao, 
Liquidator of Servomax 

India Pvt. Ltd. 

 

Mr. MS Viswanathan Ms. Mumaneni Vazra 

Laxmi 

45.  Comp App (AT) (CH) 

(Ins) No.298/2022  

For Stay  

IA No.617/2022  

For Exemption  

IA No.618 & 619/2022 

Phoenix ARC Pvt. Ltd.  

Vs 

Balakrishnan 

Venkatachalam, RP of 

Sovereign Developers & 

Infrastructure Ltd. & 

Anr.  

WITH 

 

Ms. Abitha Banu Mr. AK Mylsamy R1 

46.  Comp App (AT) (CH) 

(Ins) No.313/2022  

For Exemption  

IA No. 661 & 662/2022  

For Stay  

IA No. 663/2022 

Phoenix ARC Pvt. Ltd. 

Vs  

Balakrishnan 

Venkatachalam, RP of 

Sovereign Developers & 

Infrastructure Ltd. & 
Anr. 

 

Ms. Abitha Banu Mr. AK Mylsamy R1 

47.  Comp App (AT) (CH) No. 

11/2023 

S. Muralidharan  

Vs  

Registrar of Companies, 

Chennai & Anr.  

WITH 

 

Mr. R Vidhyashankar Mr. Avinash Krishnan 

Ravi- R1  

Mr. B Ramana Kumar- 

R2 
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48.  Comp App (AT) (CH) No. 

49/2023 

V. Ramachandran  

Vs  

The Registrar of 

Companies, Coimbatore 

& Anr. 

 

Mr. R Vidhyashankar Mr. Avinash Krishnan 

Ravi- R1 

49.  Comp App (AT) (CH) 

(Ins) No. 210/2023  

For Stay  

IA No. 699/2023  

To Vacate Stay  

IA No. 1166/2023 

 

Attluru Sreenivasulu 

Reddy  

Suspended Director of 

KLSR Infratech Limited 

Vs  

AS Met Corp Pvt. Ltd. & 

Anr. 

 

Mr. S Athiban Vijay Mr. Sriram 

Venkatavaradan R1  

Mr. Chandramouli 

Prabhakar- R2 

50.  Comp App (AT) (CH) 

(Ins) No. 01/2024  

For Stay  
IA No. 3/2024  

For Exemption  

IA No. 4/2024  

To Adv. Hg.  

IA No. 963/2024 

Radiant Corporation 

Pvt. Ltd. Rep by its 

Authorized Rep KVV 
Janardhana Rao  

Vs  

Gullapalli Kishore 

Babu  

Chairperson of the 

Monitoring Committee 

of Jeevan Polymers Pvt. 

Ltd. & Anr. 

 

Mr. Ch. Siddhartha 

Sarma 

Ms. JVL Bharati- R1 

Mr. Manjeet Bucha, CS 

R2 

51.  Comp App (AT) (CH) 

(Ins) No. 112/2024  

For Stay  

IA No. 300/2024 

Municipal Corporation 

of Greater Mumbai  

Vs 

Abhilash Lal, RP of 

Seven Hills Healthcare 

& Anr.  

WITH 

Mr. Arun Karthik 

Mohan 

Mr. Ashwin Shanbhag 

R1  

M/s Juris Corp- R2 

52.  Comp App AT) (CH) 

(Ins) No. 200/2024  
For Exemption  

IA No. 545/2024 

Municipal Corporation 

of Greater Mumbai  
Vs  

Abhilash Lal, RP of 

Sevenhills Healthcare 

Pvt. Ltd. & 2 Ors.  

WITH 

Mr. Arun Karthik 

Mohan 

Mr. Ashwin Shanbhag 

R1  
Juris Corp &  

Mr. Avinash Krishnan 

Ravi- R2  

Mr. Abhishek 

Jenasenan- R3 

53.  Comp App (AT) (CH) 

(Ins) No. 216/2024  

For Exemption  

IA No. 578/2024 

Municipal Corporation 

of Greater Mumbai  

Vs  

Abhilash Lal, RP of 

Seven Hills Healthcare 

Pvt. Ltd. & 2 Ors.  

WITH 

Mr. Arun Karthik 

Mohan 

Mr. Ashwin Shanbhag 

R1  

Juris Corp &  

Mr. Avinash Krishnan 

Ravi- R2  

Mr. Abhishek 

Jenasenan- R3 

54.  Comp App (AT) (CH) 

(Ins) No. 236/2024  

For Stay 

IA No. 627/2024 

Municipal Corporation 

of Greater Mumbai  

Vs  

Abhilash Lal, RP of 

Sevenhills Healthcare 

Pvt. Ltd. & Anr.  

WITH 

Mr. Arun Karthik 

Mohan 

Mr. Ashwin Shanbhag 

R1  

Juris Corp &  

Mr. Avinash Krishnan 

Ravi- R2 

55.  Comp App (AT) (CH) 

(Ins) No. 237/2024  
For Stay  

IA No. 628/2024 

Municipal Corporation 

of Greater Mumbai  
Vs  

Abhilash Lal, RP of 

Sevenhills Healthcare 

Pvt. Ltd.  

WITH 

Mr. Arun Karthik 

Mohan 

Mr. Ashwin Shanbhag 

56.  Comp App (AT) (CH) 

(Ins) No. 253/2024  

For Exemption  

IA No. 680/2024  

For Stay  

IA No. 681/2024 

 

Dr. Renuka Rani 

Maganti  

Vs  

Abhilash Lal, RP & 2 

Ors.  

WITH 

Mr. Dwarakesh 

Prabhakaran 

Mr. Ashwin Shanbhag 

R1  

Juris Corp- R2  

Mr. Abhishek 

Jenasenan- R3 
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57.  Comp App (AT) (CH) 

(Ins) No. 256/2024 

Leave to file  

IA No. 685/2024  

For Exemption  

IA No. 686/2024  

For Stay  

IA No. 687/2024 

 

Dr. Renuka Rani 

Maganti  

Vs  

Abhilash Lal, RP & 2 

Ors.  

 

WITH 

Mr. Dwarakesh 

Prabhakaran 

Mr. Ashwin Shanbhag 

R1  

Mr. Abhishek 

Jenasenan- R3 

58.  Comp App (AT) (CH) 

(Ins) No. 462/2024  

For Stay  

IA No. 1261/2024 

Jitendra Das Maganti 

Vs  

Abhilash Lal, RP of 

SevenHills Healthcare 

Pvt. Ltd. 

 

Mr. Dwarakesh 

Prabhakaran 

 

59.  Comp App (AT) (CH) 

(Ins) No. 229/2024  
For Stay  

IA No. 610/2024 

Sreedevi P & Anr.  

Vs  
Southern Investments 

Pvt. Ltd. & Anr. 

 

Mr. G Kalyan Jhabakh Mr. Sarath Babu R1 R2 

       

       
   INSTRUCTIONS FOR SMOOTH VC HEARINGS  

 
1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at: 

https://nclat.nic.in/sites/default/files/2023-11/Instructions%20for%20joining%20Video%20Conferencing.pdf 

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
 

Copy to:                             By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 
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